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Appointment to the post of Security
Oficer for Door Darshan

10686. SHRI M. A. HANNAN AL-
HAJ: Will the Ministe, of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) why only engineerg of Doordar-

shan’ are given the post of Becunity
officer;

(b) why the staff  artists such as
Producers, Designer or the Camera-
man are not considered for the post of
security officer while they are working
personals on the floor (studios);

(c) why in Radio non-engineers man
;s the incharge of security ete.; and

(d) wh.le in the film industry the
camera man becomes the incharge of

the studios but why not in doordarshan
studios?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K, AQVANI): (a) and (c). There
15 no post of Security Officer as such
in Doordarshan. However, sujtable
Gazetteq Officers are assigneq the
work of security in addition to their
own duties. In view of the special
requirements of Doordarshan Kendras
which use very costly and sophisticated
machinery ang equipment( for exam-
Ple, Audip and Video equipments,
Vidéo Tape Retoiders Telecine
Camera Chains Vision Mixing and
Lighting equipment. Air-conditioning
Plant OB Van Transmitter, Microwave
equijpments, Engineering and other
storeg etc,) the security work in Ken-
dras ig placed by and large in ‘he
tharge of dr Engineering Officer, Offi-
cers other than Engiheers are &lso
Placeq’ in charge of the Se¢urity job
according to the requivements of the
Kendra/gtation. Simillaf position pre-
vailg in ATR stations where out of 97
Officers Jooking sfter Seturity work,
® are Ehgireers, 10 are Programme
Cers and 7 belong to other catego-

les (including Police Offieers on de-
Putationy, +- '

n:gb) No staf? . hag been nomi-
A @ Security Qfficer since staff
5ts are not Gazetted Officers.

{d) Film industry has its own
norms and procedures and they are
not applicable to Doordarshaa Ken-
dras.

Securing of ocontracts by Engineers
India Ltd.

10697. SHRI L. L, KAPOOR: Will
the Minister of PETROLEUMN CHE-
MICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that Engi-
neers India Limited secure contracts
from Government/public sector under-
takings at higher rates than normal
rates offered by private sector com-
panies and then in turn give away the
entire contract fo sub-contractors be-
longing to private sector and thereby

apportioning commission for them-
selves; and
(b) the substantial technological

coniribution made by EIL in the exe-
cution of the top highest value con-
tracts taken by them ° from Govern-
ment/public sector underfakings dur-
ing the last eight years?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRY H. N. BAHUGUNA): (d) und
{b). The information is being collected
and will be laid on the Table of the
House,

Petition of Tobacoo Merchants Asso-

10688. SHRI MANOHAR LAL: Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state:

(a) what effective steps have been
taken in the matter of petition dated
29th November, 1978 of the Tobacco
respect of entéitaining petitiong by the
High Court directly Irom thé petitioner
in which the officer concerned against
whom allegationg are made or who is
the concerned party to put defence in

person;





